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Home Loan Centre - Mumbai South,

Q:I]Q(_-‘h?] ?ée a?.ﬁ Voltas House 'A', 1st Floor, Dr. Ambedkar Road,
State Bank of India_chinchpokii (E), Mumbai - 400 033.

O SBI

[Rule 8(1)] POSSESSION NOTI c [E for Immovable Property

Whereas, The undersigned being the Authorised Officer of the State Bank of India under the Securitization and
Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
section 13 (12) read with rule 3 of the Security Interest Rules, 2002 issued a demand notice to borrowers to repay the
amounts mentioned in the notice with further interest as mentioned below, within 60 days from the receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the under noted borrowers and public in general
that undersigned has taken Symbolic Possession of the property described herein below in exercise of powers conferred
on him under section 13 (4) said Act read with rule 8 & 9 of the said rules on Date 04/02/2026. The borrowers in particular and
the public in general are hereby cautioned not to deal with the property and any dealings with the property will subject to
charge of State Bank of India for the amounts and further interest thereon mentioned against account herein below:

Sr. Name of the Borrower
No. & Loan Account No.

Date of 13(2) Notice
and Amount Due

Description of properties

1. | Shri Nikhil Anil Ahire and
Smt Jyoti Anil Ahire

(HL A/c No. 42841850743/
42904338984/
42842353183)

01.12.2025 / Rs 18,42,422/-
(Rupees Eighteen Lacs Forty-
Two Thousand Four Hundred
Twenty-Two Only) as on

Flat no.509 on 5th floor, Wing A in building known as “VARUN
HERITAGE” which is to have total admeasuring carpet area
of 26.68 sq. mtrs, + balcony area 5.94 sq. mtrs, + cub area
0.83 sqg. mtrs, Terrace area 44.00 sq. fts, constructed on Gat
01.12.2025 with  further | no. 140 Hissa no. 2, Gat/Survey no. 140 Hissa no. 3, situated
interest, cost, etc. at Village Valivali Taluka Ambernath, District Thane - 421503

2. | Mr. Rajan Janardan
Singh (HL A/c No.
31354249318)

27.10.2025 / Rs. 8,08,762/- (Rupees
Eight Lacs Eight Thousand Seven
Hundred Sixty Two Only) as on
27.10.2025 with further interest,
cost, etc.

Flat no. 102, on 1st Floor. In B Wing, admeasuring
about 32.089 sq. mtr. Carpet area, in the building
known as 'SURAJ RECIDENCY', on Plot no. 21,
Sector-19, Kamothe-Il, Navi Mumbai, Panvel, Raigad -
410209

PHYSICAL POSSESSION NOTICE
0’0’0’ Bank Branch Office : ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1

Plot No-B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the borrower(s) mentioned below, to
repay the amount mentioned in the Notice within 60 days from the date of receipt of the said Notice.

Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the
undersigned has taken possession of the property described below, by exercising powers conferred on
him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates.
The borrower in particular and the public in general are hereby cautioned not to deal with the property. Any
dealings with the property will be subject to charges of ICICI Bank Limited.

Sr. Name of the Description of Property/ Date of Demand| Name
No,| Borrower(s)/ Loan Date of Physical Possession Noiﬂclae{eérgr?émt O
Account Number Notice (Rs) Branch
1. | Applicant - Ravi Property Address- Halka Patwari Balpurwa No 76, March 17, 2023|Shahdol
Shankar Shukla/ Bhumi Khasra No. 93/15/6/1/1, Mouza- Saukhi, Tehsil - 12 82%?8 00/ MP

LBSHA00005794545/|Sohagpur, Shahdol- 484001. (Admeasuring An Area of
LBSHA00005861595 |Land Area of 3600 Sqft And Built Up Area On Ground
Floor- 1050 Sqft And Built Up Area On First Floor- 600

Sqft / January 31, 2026

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

3. | Mehrunnisha Mohd
Qayoom Shaikh (HLA/c
No. 41904428333 /
41938188492)

13.10.2025 / Rs. 18,79,729/-
(Rupees Eighteen Lacs Seventy-
Nine Thousand Seven Hundred
Twenty-Nine Only) as on 13.10.2025
with further interest, cost, etc.

Flat No 201(Adm Carpet Area 415 sq.ft.), 2nd Floor, in
the building known as “DESHMUKH ARCADE”,
constructed on Plot No 7 of Survey Nos 353, situtated
at Village- Neral, Tal- Karjat, Dist- Raigad

www,freepressjournalin

Date: February 06, 2026

Sincerely Authorised Officer,
\Place Mumbai

For ICICI Bank Ltd.

The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.

Date: 04-02-2026, Place: Ambernath / Panvel / Karjat Authorised Officer, State Bank of India

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the Securitization And Reconstruction of Financial
Assets And Enforcement Of Security Interest Act, 2002 and in exercise of powers conferred under section 13 (12) read with rule
3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the
borrowers to repay the amount mentioned against the respective names together with interest thereon at the applicable rates as
mentioned in the said notices within 60 days from the receipt of the said notices, along with future interest as applicable incidental
expenses, costs, charges etc. incurred till the date of payment and/or realisation.

Stressed Asset Management Branch, Mumbai

> -
pnb pUﬂ]C\b thlonQL bonk PNB Pragati Tower, 1st Floor, Plot No. C-9, G-Block, BandraKurla
R TIZLERL L Complex, Bandra(East), Mumbai-400051, Email: zs8356@pnb.bank.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) of
the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the
below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/
symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will
be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table
herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s)
and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below
against the respective properties.

SCHEDULE OF THE SECURED ASSETS

A) Dt. Of Demand Notice A) Reserve
Name of the

uls 13(2) of SARFESI Price (Rs. in Details of
Name of the Account

Description of the
Immovable
Properties Mortgaged/
Owner’s Name
(Mortgagers of
Property(les))

ACT 2002 Lacs) the

B) Outstanding Amount as B) EMD encum-
on 31.03.2025 Date/Time of | brances
C) Possession Date u/s C) Bid E-Auction | known to
13(4) of SARFESIACT 2002 |  |ncrease the

D) Nature of Possession Amount secured
Symbolic/Physical/Con- Amt in Lacs creditors
structive

Name & addresses of the
Borrower
/ Guarantors Account

Stressed Assets Shop No 34 & 5,
Management Branch, Fl Wi
il oA w230
(Vindyavasini Group) Plot No 7,8,9, S.No. B) 4.23
1. | Ajay Metallics Pvt. Ltd. 31/2, Opp. Boisar-
219 C Shreyas Indl Estate, | Tarapur Road, €) 0.50
Jai Coach Western Express | Keshav Nagar, Vill- .
Highway, Goregaon East, |Boisar, Tal.& Dist.
Mumbai . Palghar-401501.
Stressed Assets Shop No 6,9 to 13,
Management Branch, | Ground Floor, C Wing A) 98.10
Mumbai “Unique  Enclave’, :
(Vindyavasini Group) Plot No 7,8,9, S.No. B) 9.81
2. | Ajay Metallics Pvt. Ltd. 31/2, Opp. Boisar-
219 C Shreyas Indl Estate, | Tarapur Road, C) 5.00
Jai Coach Western Express | Keshav Nagar, Vill- '
Highway, Goregaon East, |Boisar, Tal.& Dist.
Mumbai . Palghar-401501.
Stressed Assets
Management Branch, Shop No .24 “Gro_und
Mumbai Floor, C Wing “Unique A) 12.60
Vind i G Enclave”, Plot No
(Vindyavasini Group) 7,89, SNo. 312, B) 1.26
3. | Ajay Metallics Pvt. Ltd. ;
219 C Sh Indl E Opp. Boisar-Tarapur
; hrsel/as n E state, Road, Keshav Nagar, C) 0.50
Jai Coach Western Express |\ goisar. Tal & Dist.
nghway, Goregaon East, Palghar-401501.
Mumbai .
Stressed Assets .
Management Branch, Flat No .101“’ F'rSt
Mumbai Floor, C wing, “Unique A) 13.95
n — Enclave”, Plot No
(Vindyavasini Group) 789, SNo. 3172, B) 1.395
4. | Ajay Metallics Pvt. Ltd. .
219 C sh Indl E Opp. Boisar-Tarapur
i c reyas in state, Road, Keshav Nagar, C) 0.50
Jai Coach Western Express |\ gojsar, Tal.& Dist.
nghway, Goregaon East, Palghar-401501.
Mumbai .
Stressed Assets .
Management Branch, Flat No 3 101' !:"St
Mumbai Floor, Awing, “Unique A) 17.55
- — Enclave”, Plot No
(\{lndyavas!nl Group) 78,9, S.No. 31/2, B) 1.755
5. | Ajay Metallics Pvt. Ltd. Opp. Boisar-Tarapur
51900 Sgrs\)llast IndIEEstate, Road, Keshav Nagar, C) 0.50
al Loach YVestern EXpress |y goisar, Tal.& Dist.
nghway, Goregaon East, Palghar-401501.
Mumbai .
Stressed Assets
Management Branch, Flat No 2_01’ “Se(?ond A) 28.04.2014
Mumbai Floor, Awing, “Unique B) Rs. 5.45 Cr + A) 13.95
(Vindyavasini Group) Egci;"eéNS'Otm’;‘; further interest [\ o 06032026 |
6. | Ajay Metallics Pvt. Ltd. o ’ | from date of NPA : 11:00AM to
Jay
Opp. Boisar-Tarapur 3 Known
219 C Shreyas Indl Estate, C) 21.07.2014 04:00PM
; Road, Keshav Nagar, . C) 0.50
Jai Coach Western Express |\, . f D)Symbolic
. Vill-Boisar, Tal.& Dist. 3
nghwa}/, Goregaon East, Palghar-401501. Possession
Mumbai .
Stressed Assets
Management Branch, Flat No 2.02' “Seqond
Mumbai Floor, Awing, “Unique A) 14.85
- — Enclave”, Plot No
(Vindyavasini Group) 7,89, SNo. 312, B) 1.485
7. | Ajay Metallics Pvt. Ltd. ;
219 C Sh Indl Estat Opp. Boisar-Tarapur
Jai C hrs\)llast n E state, Road, Keshav Nagar, C) 0.50
al Loach VVestern EXpIess |y pojsar, Tal.& Dist.
nghway, Goregaon East, Palghar-401501.
Mumbai .
Stressed Assets
Management Branch, Flat No 2.03’ “Seclond
Mumbai Floor, Awing, “Unique A) 13.05
Vind i G Enclave”, Plot No
(Vindyavasini Group) 789, SNo. 3172, B) 1.305
8. | Ajay Metallics Pvt. Ltd. ;
219 C Sh Indl Estat Opp. Boisar-Tarapur
i c reyas in state, Road, Keshav Nagar, C) 0.50
Jai Coach Western Express |\ poisar Tal.& Dist.
nghway, Goregaon East, Palghar-401501.
Mumbai .
Stressed Assets
Management Branch, E:at NAO 2_04* %egond
Mumbai oor, Awing, ‘Unique A) 13.95
- — Enclave”, Plot No
(Vindyavasini Group) 789 SNo. 312
9. | Ajay Metallics Pvt. Ltd. Opp ’ Boi-sar;Tarapu} B) 1.395
219 C Shreyas Indl Estate, )
Jai Coach West £ Road, Keshav Nagar, C) 0.50
Ha,'h"ac estem X"E’ess Vill-Boisar, Tal.& Dist. -
o, Goregaon  East, [ py\gnar.401501,
Stressed Assets Incomplete Row
Management Branch, X
*Mumbai HL?F:(S:]leJe NEOncIav(e)"Z, A) 132.30
(Vindyavasini Group) Plot No 7,8,9, S.No. B) 13.23
10. | Ajay Metallics Pvt. Ltd. 31/2, Opp. Boisar-
219 C Shreyas Indl Estate, | Tarapur Road, c) 5.0
Jai Coach Western Express | Keshav Nagar, Vill- .
Highway, Goregaon East, | Boisar, Tal.&Dist.
Mumbai . Palghar-401501.
Stressed Assets Incomplete Row
Management Branch, X
gMU""bai HUOr:Jl:ie NEonclavg’:’s, A) 132.30
(Vindyavasini Group) Plot No 7,8,9, S..No. B) 13.23
11. | Ajay Metallics Pvt. Ltd. 31/2, Opp. Boisar-
219 C Shreyas Indl Estate, | Tarapur Road, c) 5.0
Jai Coach Western Express | Keshav Nagar, Vill- :
Highway, Goregaon East,|Boisar, Tal.& Dist.
Mumbai . Palghar-401501.

TERMS AND CONDITIONS: The sale shall be subject to the Terms & Conditions prescribed in the Security Interest
(Enforcement) Rules 2002 and to the following further conditions::

1. The properties are being sold on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER
THERE IS BASIS”.

2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the
information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement
or omission in this proclamation.

3. The Sale will be done by the undersigned through e-auction platform provided at the Website https:// Baanknet.
com on date and time mentioned in the above table.

4. The Authorised Officer reserves the right to accept or reject any / all bids, or to postpone/cancel/adjourn/
discontinue or vary the terms of the auction at any time without assigning any reason whatsoever and his decision
in this regard shall be final.

5. All statutory dues / attendant charges / other dues including registration charges, stamp duty, taxes, statutory
liabilities, arrears of property tax, electricity dues etc. shall have to be borne by the purchaser.

Account is under Symbolic Possession

For detailed term and conditions of the sale, please refer https://Baanknet.com, www.pnbindia.in

No

For Punjab National Bank
Chief Manager, S.A.Wasnik
Place : Mumbai Authorised Officer,

Sr. Loan No Borrower/ Co-Borrower/ 13(2) Notice Date/ Date/ Time & Type of
No. ’ Guarantor/ Mortgagor Outstanding Due (in Rs.) as on Possession
1 1) Sandip Sopan Patil 18/11/2025, Rs.4,25,251.98 (Rupees Four Lakhs |  Date: 02-02-2026
30999630001221 (Borrower), 2) Poonam Twenty Five Thousand Two Hundred Fifty One Time: 04:43 PM
Sandip Patil (Co-Borrrower) | and Ninety Eight Paise Only) as on 17/11/2025 |Symbolic Possession

Description of Secured Asset: All the piece and parcel of bearing Sr.No.25, Hissa No.2, Flat No.304, on the Third Floor, Total
Area Admeasuring 220 Sq.ft. known as "Baliramkadu Apartment" Opp. Avninash Kadu Chwal Behind Ganpati Mandir, Survey
No.25, Hissa No.2, Mauje Ashele, Taluka Ambernath and District Thane-421004. Bounded as on: East: Residential Building,
West: Residential Building, South: Road, North: Residential Building.

2 1) Sanjit Gama Sonkar 18/11/2025, Rs.37,16,500.53 (Rupees Thirty
47619420001590 |  (Borrower), 2) Sangeeta Seven Lakhs Sixteen Thousand Five Hundred Time: 05:31 PM
Sanjit Sonkar (Co-Borrower) Fifty Three Paise Only) as on 17/11/2025 Symbolic Possession

Description of Secured Asset: All the piece and parcel of bearing A Flat No.4, in "A" Wing, on Ground Floor, Total Area Admeasuring
525 Sq.ft. Build-up Area (48.79 Sq.metrs), in the building known as "Neelkanth Prerana No.4 Co-Operative Housing Society Ltd."
Consisting of Ground + 4 Floor without Lift, New Survey No.20/P, 20/B of Village Nawagaon, situated at M. Karve Road, Dombivali
(West), Taluka Kalyan, District Thane. Bounded as on: East: Road, West: Open Plot, South: B Wing, North: Saptashrungi Chsl.

Date: 02-02-2026

3 1I)ASI':fi_ma'(1éK°“difa)m 181112025, Rs.10,45,003.84 (Rupees Ten Lakhs |  Date: 03-02-2026
ahajan (Borrower), ) . . 4o
45609630000460 2) Abhishek Shrimant Forty Five Thousand and Three and Eighty Four Time: 12:45 PM

Symbolic Possession

Mahajan (Co-Borrower) Paise Only) as on 17/11/2025

Description of Secured Asset: All the piece and parcel of bearing Milkat No.52 and 53, Total Area Admeasuring 1075.Sq.ft.
(Year of Construction 2020), Mauje Nayghavan Taluka and District Aurangabad. Bounded as on: East: Road and School, West:
Milkat of Balu Gaikwad, South: Milkat of Shrimant Mahajan and Shantabai Gaikwad, North: Milkat of Shrimant Mahajan.

4 1) Mr. Arjun Lahane 22/11/2025, Rs.10,19,321.81

Date: 03-02-2026

45609428?002176 (B?_rarﬁ::;)igg gso':‘r’gx e‘:')'j““ (Rupees Ten Lacs Nineteen Thousand Three Time: 01:35 PM
f y Hundred Twenty One and Eighty One Paise Onl T
45609430000874 | 3) Bhimrao Sukhadev Lahane Y gty ¥) Symbolic Possession

(Co-Borrower) as on 20/11/2025

Description of Secured Asset: All the piece and parcel of the Inmovable Property Milkat No.2289, Ghar No.11, Total Area
Admeasuring 523.38 Sq.ft, Total Constructed Area 483.75 Sq.ft. Kalapur Gangapur Aurangabad, City Gangapur Aurangabad-
431109. On the East: 15ft Road, On the West: House No.2, On the South: House No.10, On the North: House No.12.

5 1) Namdev Bapurao Dake |21/11/2025, Rs.3,05,578.91 (Rupees Three Lakhs| Date: 04-02-2026
45600440000100 | (Borrower), 2) Sunita Namdev | Five Thousand Five Hundred Seventy Eight and Time: 12:25 PM
Dhake (Co-Borrower) Ninety One Paise Only) as on 20/11/2025 Symbolic Possession

Description of Secured Asset: All the piece and parcel of Grampanchyat Milkat No.33/3 Garkheda, Total Area Admeasuring
300 Sq.ft. (20*30=600), Plot No.6, Malmatta No. E0051345, Shiv Sahi Nagar, Taluka District Aurangabad-431001. Bounded as
on: East: 20 Ft Road, West: Open Space, South: Plot No.05, North: Plot No.07.

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above have failed to repay the amounts due,
notice is hereby is given to the Borrowers mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken possession of the properties/ secured assets described herein above in
exercise of powers conferred on him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates mentioned
above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above in particular and the Public in general are
hereby cautioned not to deal with the aforesaid properties/ Secured Assets and any dealings with the said properties/ Secured Assets
will be subject to the charge of Jana Small Finance Bank Limited.

Place: Thane SdI- Authorised Officer
Date: 06.02.2026 For. Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A scheduled Commercial Bank)
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring
Road, Next to EGL Business Park, Challaghatta, Bangalore-560071. Branch Office: Shop No.4 & 5, Ground Floor, Indiabulls
Mint, Gladys Alvares Road, Hiranandani Meadows, Pokhran Road, Thane West-400610.

ﬁ Thane Municipal Corporation, Thane

Water Supply Department
TENDER NOTICE
Thane Municipal Corporation, Thane, Water Supply
Department invites tender in E-tender system from

experienced contractors for Detailed Providing, Lowering,
Laying & Jointing new water pipeline at Aai Nagar, Gaodevi
Maidan, Bhusar Ali, Gandhi Nagar, Vikram Nagar,
Vishwakarma Nagar & Station Road. Blank tender papers can
be downloaded from the official E-tendering website of TMC,
www.mahatenders.gov.in from 06/02/2026 to 13/02/2026
upto 16.00 Hrs. Online tenders shall be received upto 16.00
Hrs. on 13/02/2026 and will be opened on 16/02/2026 at
16.00 Hours if possible in the presence of the willing
contractors or their representatives.

TMC/PRO/ WS/1149/2025-26 SD/-
Dt.05.02.2026 City Engineer,

pls visit our official web-site Thane Municipal Corporation
www.thanecity.gov.in

PUBLIC NOTICE

NOTICE is hereby given that my client is negotiating to purchase Flat bearing
Flat No. 12, admeasuring about 512 sq.ft. carpet area on the Fourth Floor of
the Building known as Jolly Centre of the Society Known as “Jolly Centre Flat
Owners Co-operative Housing Society Limited” situated at Tilak Road,
Santacruz (W), Mumbai — 400054 standing lying and being on Plot of Land
bearing Old Survey No. 45A, Hissa No. 1, C.T.S. No. H/286 of village Bandra,
Taluka Andheri Mumbai Suburban District more particularly described in the
Schedule hereunder free from all encumbrances and charges.

Any person, institution, bank, financial institution, authority or body having or
claiming any right, title, interest, claim, lien, charge, demand, share, inheritance,
succession, mortgage, lease, gift, possession, easement, attachment, lis pendens,
decree, order, or objection of whatsoever nature in or upon or in respect of the said
Flat or any part thereof, by way of sale, mortgage, exchange, charge, lease, lien,
inheritance, gift, trust, maintenance, possession, easement, loans, advance,
injunction or under any decree, order or Award, agreement, family arrangement,
trust, Will, partition, adverse possession or otherwise are hereby required to make
the same known to the undersigned at the office address mentioned below within 14
days from the date hereof along with all copies of documents by which such right
is claimed, failing which such claims, if any, will be deemed to have been waived
and/or abandoned and no such claim will be deemed to exist.

SCHEDULE HEREINABOVE REFERRED TO:

Flat No. 12, admeasuring about 512 sq.ft. carpet area on the Fourth Floor of Building
known as Jolly Centre of the Society Known as “Jolly Centre Flat Owners Co-
operative Housing Society Limited” situated at Tilak Road, Santacruz (W),
Mumbai — 400054 standing lying and being on Plot of Land bearing Old Survey
No.45A, Hissa No.1, C.T.S. No. H/286 of revenue village Bandra, Taluka Andheri in

the Registration Sub-District of Andheri Mumbai Suburban District.
AJAY L. YADAV
Advocate High Court
having office at Flat No.04, 2™ Floor, Jer Terrace, 6" Road,
Santacruz (E), Mumbai — 400 055.
Tel: 9930672003/9769367645

Place: Mumbai
Dated: 06.02.2026

Date: 03.02.2026 PNB, Secured Creditor, Contact No: 9766524873

STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Tyger Home Finance Private Limited

Registered Office: Shikhar, Nr. Mithakhali Circle, Navrangpura, Ahmedabad-380009, Gujarat, India
Corporate Office: One BKC, C-Wing, 1004/5, 10th Floor, Bandra Kurla Complex, Bandra (East),
Mumbai 400 051. Maharashtra, India.

CIN: U65999GJ2017PTC098960, Website : www.tygerhomefinance.in

PUBLIC NOTICE FOR E-AUCTION CUM SALE

Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Tyger Home Finance Pvt Ltd. (formerly
Known as M/s. Adani Housing Finance Pvt Ltd vide Certificate of Incorporation dated 6th June 2024, issued by the Office of the Registrar
of Companies, Ministry of Corporate Affairs, herein after refer to ‘THFPL’) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 for the realization of loan dues from borrower/s, in the following loan accounts right to sale on ‘AS IS
WHERE IS BASIS’, ‘AS IS WHAT IS BASIS’ and ‘Whatever Is There Is Basis’,. The sale will be done by the undersigned through website:
https://Tygerhome.procure247.com/ Particulars of which are given Under:

TYGER"

HOME FINANCE

SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF APIPL INDIA
ADVISORS PRIVATE LIMITED

1 |[NAME OF CORPORATE PERSON |APIPL India Advisors Private
Limited
November 22, 2024

2 |DATE OF INCORPORATION OF
CORPORATE PERSON

3 |AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/REGISTERED
4 |CORPORATE IDENTITY NUMBER
/ LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE
PERSON

5 |ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE
PERSON

6 |LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON
7 |NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE
NUMBER AND THE
REGISTRATION NUMBER OF
THE LIQUIDATOR

ROC- Mumbai

U70200MH2024FTC435279

Suite No. 09, 17th Level, 11th
Floor, Altimus, Pandurang Budhkar
Road, Worli, Mumbai, Mumbai,
Maharashtra, India, 400018

February 03, 2026

VIVEK G GAGGAR
IBBI/IPA-001/IP-P-02948/2025-
2026/14527

B-1101, Evoke, Arkade Art,Vinay
Nagar, Mira Road East,
Maharashtra, Thane- 401107
vivek.gaggar@nvrandco.com
+91 8097566838

Email for Correspondence :
apiplvollig@gmail.com

March 05, 2026

8 |LAST DATE FOR SUBMISSION
OF CLAIMS

Notice is hereby given that the Corporate Debtor APIPL India Advisors Private
Limited has commenced voluntary liquidation on February 03, 2026.

The stakeholders of APIPL India Advisors Private Limited are hereby called upon
to submit a proof of their claims, on or before March 05, 2026, to the liquidator at
the correspondence address mentioned against item 7.

The proof of claims is to be submitted in the prescribed form. The claim forms can
be downloaded from the website https://ibbi.gov.in/en/home/downloads under the
Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by

1 of false or misleading proofs of claim shall attract penalties.

The e-Auction is being held on “AS IS WHERE IS” and “AS IS WHAT IS BASIS”.
1. Inspection at Site on 14-02-2026 & 26-02-2026
2. Online BID (EMD) / Offer start on 06-Feb-26 and end on 11-Mar-26 before 5:30 PM
3. To the best of knowledge and information of the Authorised Officer, there is no encumbrance on any property. However, the intending bidders
should make their own independent inquiries regarding the encumbrances, itle of property/ ies put on auction and claims/ rights/ dues/ effecting the
property, prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any
representation of the bank. The property is being sold with all the existing and future encumbrances whether known or unknown to the AHFPL. The
Authorised Officer/ Secured Creditor shall not be responsible in any way for any third- party claims/ rights/ dues.
4. It shall be the responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the bid. The in-
spection of property/ies put on auction will be permitted to interested bidders at sites as mentioned against each property description.
5. The interested bidders shall submit their EMD through Web Portal: https:/Tygerhome.procure247.com (the user ID & Password can be obtained
free of cost by registering name with https://Tygerhome.procure247.com) through Login ID & Password. The EMD shall be payable through NEFT
in the account mentioned above.
6. After Registration (One Time) by the bidder in the Web Portal, the intending bidder/ purchaser is required to get the copies of the following
documents uploaded in the Web Portal before the Last Date & Time of submission of the Bid Documents viz. i) Copy of the NEFT/RTGS Challan or
Demand Draft; ii) Copy of PAN Card; iii) Proof of Identification/ Address Proof (KYC) viz. self-attested copy of Voter ID Card/ Driving License/ Passport
etc.; without which the Bid is liable to be rejected. UPLOADING SCANNED COPY OF ANNEXURE-II & Il (can be downloaded from the Web Portal:
https://Tygerhome.procure247.com) AFTER DULY FILLED UP & SIGNING IS ALSO REQUIRED. The interested bidders who require assistance in
creating Login ID & Password, uploading data, submitting Bid Documents, Training/ Demonstration on Online Inter-se Bidding etc., may contact M/s
i-Sourcing Technologies Pvt. Ltd. 603, 6th Floor Shikhar Complex, Navrangpura, Ahmedabad 380 009,Gujarat, India E-mail ID:
Karan@procure247.com, Rajesh@ procure247.com, Tapan@procure247.com, Support Helpline Numbers : Rajesh Chauhan — 6354910183 Karan
Modi - 7016716557. Enquiries : Helpdesk@procure247.com, and for any property related query may contact Authorised Officer: Ajay Kumar -
9619661491 e-mail ID: ajay.kumar2@tyger.in / Gauresh Manjrekar - 9870586490 e-mail ID: gauresh.manjrekar@tyger.in during the working
hours from Monday to Saturday.
7. The interested bidder has to submit their Bid Documents [EMD (not below the Reserve Price) and required documents (mentioned in Point No.4)]
on/ before 27-Oct-25 up to 5:30 pm and after going through the Registering Process (One time) and generating User ID & Password of their own,
shall be eligible for participating the e-Auction Process, subject to due verification (of the documents) and/ or approval of the Authorised Officer.
8. During the Online Inter-se Bidding, Bidder can improve their Bid Amount as per the ‘Bid Increase Amount’ (mentioned above) or its multiple and
in case bid is placed during the last 5 minutes of the closing time of the e-Auction, the closing time will automatically get extended for 5 minutes
(each time till the closure of e-Auction process), otherwise, itll automatically get closed. The bidder who submits the highest bid amount (not below
the Reserve Price) on the closure of the e-Auction Process shall be declared as a Successful Bidder by the Authorised Officer/ Secured Creditor,
after required verification
9. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders
shall be refunded. The Earnest Money Deposit shall not bear any interest. The successful bidder shall have to deposit 25% of the sale price, adjusting
the EMD already paid, within 24 hours of the acceptance of bid price by the Authorised Officer and the balance 75% of the sale price on or before
15th day of sale or within such extended period as agreed upon in writing by and solely at the discretion of the Authorised Officer. In case of default
in payment by the successful bidder, the amount already deposited by the offer shall be liable to be forfeited and property shall be put to re-auction
and the defaulting borrower shall have no claim/ right in respect of property/ amount.
10. The prospective qualified bidders may avail online training on e-Auction from i-Sourcing Technologies Pvt. Ltd. prior to the date of e-Auction.
Neither the Authorised Officer/ Bank nor M/s. i-Sourcing Technologies Pvt. Ltd. shall be liable for any Internet Network problem and the interested
bidders to ensure that they are technically well equipped for participating in the e-Auction event
11. The purchaser shall bear the applicable stamp duties/ additional stamp duty/ transfer charges, fee etc. and also all the statutory/ non-statutory
dues, taxes, rates, assessment charges, fees etc. owing to anybody
12. The Authorised Officer is not bound to accept the highest offer and the Authorised Officer has the absolute right to accept or reject any or all
offer(s) or adjourn/ postpone/ cancel the e-Auction without assigning any reason thereof
13. The bidders are advised to go through the detailed Terms & Conditions of e-Auction available on the Web Portal of M/s. i-Sourcing Technologies
Pvt. Ltd., https:/[Tygerhome. procure247.com) before submitting their bids and taking part in the e-Auction
14. The publication is subject to the force major clause.
Special Instructions-Bidding in the last moment should be avoided in the bidders own interest as neither the Adani Housing Finance Pvt. Ltd nor
Service provider will be responsible for any lapse/failure (Internet failure/power failure etc.). in order to ward-off such contingent situations bidders
are requested to make all necessary arrangements / alternatives such as power supply back-up etc, so that they are able to circumvent such situation
and are able to participate in the auction successfully.

Note - STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
The borrowers / Co-borrower / Guarantors are hereby notified to pay the sum as mentioned above along with up to date interest and ancillary expenses
before the date of e-Auction, failing which the property will be auctioned / sold and balance dues, if any, will be recovered with interest and cost.
Place: Mumbai Sd/- Authorised Officer
Date : 06.02.2026 For Tyger Home Finance Pvt. Ltd.

Sd/-
Vivek G Gaggar
Liquidator of APIPL India Advisors Private Limited
Registration No.: IBBI/IPA-001/IP-P-02948/2025-2026/14527
Date: February 6, 2026

sr.| Loan Agreement No Demand Notice Date Reserve Price (RP)
No. IBorrower(s) / Co-Bor- Description of Inmovable property ling A t §
*| rower (s) / Guarantor(s) (Secured debt) | Bid Increase Amount;
802LAP001023317 / |All That Piece And Parcel Of R.C.C Property/House New No. 51 24-Jan-22 Rs. 2000000/
1. | ASHOK KASHINATH |(Old House No. 454), Area Admeasuring 1200 Sq Ft/Sq Mtrs Lying|  Rs. 17,09,415/- W
DORLEKAR / AVITA | Being And Situted At Village Anakharpada, Tal. Kalyan And Dist. As On Date ; 10007 =
ASHOK DORLEKAR |Thane And Within The Limits Of Grampanchayat Mhaskal - 24-Jan-22 S :
Anakhar And Sub Registration District Kalyan And Registration !
District Thane. Which is Bounded As Under:- East:- Open Plot, Regulations, 2017.
West:- Internal Road, North:- Open Plot, South:- Open Plot
802HLL001170877 / [All that piece and parcel of the Shop No. 03, admeasuring 332 Sgq. 10-Mar-25 Rs. 1099800/ r
2. PRABHAVATI Ft.area on ground floor in building known as 'Krishna Paradise’, con-| ™ Rs. 1642543 (——p=—raaerr— electronic means.
GANGADHARAN |structed on land bearing Survey No. 168/6 & 168/9, admeasuring 999 As On Date ;'S 10007 z Submi
BOTTA/ Sq.Mtr. Area, Situated at Village- Mamdapur, Tal. Karjat and Dist. 10-Mar-25 '
GANGADHARAN S | Raigad. Which is bounded as under:- East:- Residencial Building,
BOTTA West:- Internal Road, North:- Star City, South:- Open Plot
8010HL001076945 / [All that piece and Parcel of Flat No. 102, admeasuriong 33.372 Sg. 14-Nov-24 Rs. 1100000/
3. | DATTATRAY POPAT |meter on 1st Floor, in the building known as Elite Residency Cos-|  Rs. 1614400/ Rs. 1100007 . /
SAKORE / SHAILA | ntructed on land bearing Survey No. 22, Hissa No. 8/A, Plot No. 23, As On Date ;'S 70007 Place: Mumbai
DATTATRAU SAKORE |admeasuring 437.50 Sq. mtrs and Survey No. 51, Plot No. 28, ad- 14-Nov-24 .
measuring 465.00 Sq. mtrs lying being and Situated at Village
Bopele, Taluka Karjat, District - Raigad Which is bounded as
under:- East:- Duct + Flat No. 101 + Open Area, West:- Approach
Road, North:- Flat No. 103 + Building Compound + Riddhi Siddhi
Complex, South:- Building
EMD Submission Account details Alc No.: ADANIH100EMDAHF001, Bank Name: ICICI BANK
(10% of RP) NEFT / RTGS Name of Beneficiary: ADANI HOUSING FINANCE PVT LTD, IFSC Code: ICIC0000106
Date/ Time of e-Auction 12-Mar-26, 11.00 AM TO 4.00 PM
Authorised Office Ajay Kumar - 9619661491 / Gauresh Manjrekar - 9870586490
TERMS & CONDITIONS:

B ——
BY AFFIXATION, DASTI, SPEEDPOST/RPAD/COURIER
FORM NO. 16

[See Regulation 34 (3)]

DEBTS RECOVERY TRIBUNAL NO. 2 AT MUMBAI
3rd Floor, Colaba, Telephone Bhavan, Colaba market, Mumbai - 400 005

WARRANT OF ATTACHMENT OF IMMOVABLE PROPERTY UNDER RULE
48 OF THE SECOND SCHEDULE TO THE INCOME TAX ACT, 1961READ
WITH THE RECOVERY OF DEBTS & BANKRUPTCY ACT, 1993
R.P No. 89 of 2017 Exhibit No. 90

Next Date: 17/02/2026

IDBI BANK
Versus
Mr. Suresh Chottalal Sharma & Ors

1. Mr. Suresh Chotelal Sharma,

Prop: M/S Plus Collection, 92, Haji Nizamuddin Bldg., 1st floor,

Shop No. 19, S. V. Road Old Khar (West), Mumbai 400 052

AND

15, Bhagawati Niwas, P. M. Road, Vile Parle (E), Mumbai 400 057

AND

Room No. 11, AWing, Juhu Taj Society, 10th road,

Juhu Vile Parle (West), Mumbai
2. Mr.Vikas Laxman Ghouri,

FlatNo. 102, Bldg. No. 26, Ridhi Sidhi Society

Complex, New Link Road, Kandivali (West), Mumbai 400 067
3. Mr.Nagesh M Madye,

B/11/1, New Airport Colony, Vile Parle (East), Mumbai 400 099

Whereas You (C.Ds herein) have failed to pay the sum of Rs. 19,74,182=73
(Rupees. Nineteen Lakhs Seventy Four Thousand One Hundred Eighty Two
and Paise Seventy Three only) along with pendentelite and future interest till
realization payable by you in respect of Recovery Certificate No. 89 of 2017
drawn up by the Presiding Officer, Debt Recovery Tribunal No Il Mumbaiin OA
No. 104 of 2009.

It is ordered that Certificate Debtors or his servants or agents or
representatives- in-interest or any other person(s) claiming to be owner(s)
under Certificate Debtors are hereby prohibited and restrained, until the further
orders, from transferring, alienating, creating third party interest, parting with
possession, charging or dealing with the undermentioned immovable
property(ies), in any manner or in dealing with any benefit in the terms of
money and/or property arising there from and that all persons be and are
prohibited from taking any benefit under such transfer, alienation, possession
orcharge.

You are required to appear before the Recovery Officer, Debts Recovery
Tribunal No. 2 Mumbai on 17/02/2026 at 12:05 PM

PROPERTY DETAILS
IMMOVABLE PROPERTY
One-Third share of the Certificate Debtor No. 1 in Flat No. 903, 9th floor,
Admeasuring 775 sq. ft., in the new proposed building Aventus Erica being
constructed on land bearing CTS No. 1696, Plot No. 261, village Vile Parle
East, Mumbai 400057
Given under my hand and seal at this 30th day of January 2026

@ Sdl-
To,

(Bhavishya Kumar Azad)
1. The Concerned Society

Recovery Officer,
DRT - 2, MUMBAI
2. BMC Authority/Local Civic Body/Talathi
3. Sub-Registrar concerned- CH Bank shall get the charge of the above
mentioned property(ies) recorded in records of the Sub-Registrar
concerned as per rules
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